T e

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYLERABAD
*dok

CRIGINAL - -AFFLICATICN Ne:l?Oé@S. Dt. of Decisioen : 12-06-26.

V.M@handas

Mehd . .Rafiuddin

G.Raji Reddy

L.Ashek

Kukkala Sathsizh .. Asplicants
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Va
1. The Subk-Divisienal Officer,
Telecem, Sangaregdy, Dist:Medak.

2. The Telecem District Enmgineer,
Sangaregey, District Medak.

2., The Chief General Mamager,
Telecem, A.F.Circle,Hyderabag.

4, The Directer General, Telecem,
(Rep. by the Unien ef Ipdis),

Sarsad Marg, New Delhi. .. Respendents
Counsel fer the Applicantg :MryS\Ramakrishne Ras
Ceunzel for the Respondents - sMr, N.R.Devaraj,Sr.CGSC.
CORAM:

THE HON'BLE JUSTICE SHRI M.G,CHAUDNARI:; VICE CHAIRMAN
THE HCN'BLE SHRI R. RANCARAJAN V) : MEMBER {(ADMN.)
* Kk *
CRDER

Cral Crder {(Per Hen'®le Q@Eﬁ@é§l§g§§?¥@G§Chaudhari,Vice Chairman)

o © Shri S.Ramakrishna Rag, Iseriad ceunsel fer the
spplicantg. The five apwlicants have zeught a directien te
the resgendents te censider their case for gremetien the

grievance keing that their case wgs not censidered. Mr.S.Rama-

Krishna Rse, learned coumsel for the agwlicant new submite that

the czees of the awslicants have been censidered ané twe ef the
aoplicants have Ieen passed the gcreening tasgt but the ether
applicants €euld nmet pass the =ame. He states that epeertunity
will be gvailable teo the three appliicants &Lﬂ app=ar gt the next
gcreéning test and thereafterbif neceszary. In view ef this
circumstances the lesrned c;unsel wrays fer with-drawal of the

0%, The OA gccerdingly allewed te ke with-drawn. It is clarifi=d
that the OA related to the situsatien as existed en the égte ef
filiné of the OA duted 95-01-96 and the future cguse ef actiem

@f the agpplicants &5 may ke sveilakle fm them is net subject

matter of thisg OQA,

2. The Ch &ispesed of,Ne cests.
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YR, RANGARAJAN) e \M.G. /@dAUDPARI)

““EMBER ( ADMN ., ) VICE CHAIRMAN /grff
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sSer Dated : The 12th June 1996,
¥ (Dictated in Ceer Ceurt) Dﬁﬁg;k% éﬁi p
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TO/

1. The Sub Divisional Officer,
Telecom, Sangareddy, Me_dak Dist.

2, The Telecom District Engineer,
Sangareddy, Medak Dist.

3,The Chief General Manager, Telecom,
A.P.Circle, Hyderabad.

4. The Director General, Telecom,
Union of India, Sansad Marg, New Delhi.

5. One copy to Mr .S.Ramakrishna Rao, advocate,

6. One copy tO Mr,N.R.,Devraj, Sr.CGsC.CAT, Hyd.,
7. One copy to Library, CAT.Hyde.
g8, One spare COpPY.
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TYPED BY CHECKED BY

:COMPARED BY

A

APPROVED BY
IN THE CENSRAL ADMINISTRATIVE TRIBUNAL

HY LERABAD BENCH AT HYZERABAD

' THE HON'SLE MR.JUSTICE M.G.CHAUDHART

VICE~CHATIRMAN

AND :
{‘. FO\.A .
THE HON'BLE MR. B SADeM(A)
Dated: |b ,6-1996
MMENT

—

I\gvo/Roﬁt/CeA.NO-
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0.A.No, $&5XR6 ch’/"\{,.

T.A.No, (W.P., : )
Admd __‘éd and Interim Directions
issu€gd.

Allowed.

Disposed of with directions

bi smiissed

Dismissed as withdrawn g

Disnissed for Befault,

, , ~
" Orgered/Re jected,
No order as t<3%.<:21t3¢s_3i§,s_,',.:i$ '=?3::=':=u;mw£ ;
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